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hvutmont by Anurd.1 lnstltutbnr In Administration were advised to review the 
--r6SIc sector Compmlu matter of setting up of Family Courts as a 

5963. SHRI K. P R A W I :  Will the 
___lf 

Minister of FINANCE be pleased to state: the 
accredited value of the investment made by 
the various financial institutions in the public 
-companies duringthe last three years? 

THE MINISTER OF STATE OF M E  
MINISTRY OF FINANCE(SHR1 RAMESH-, 
WAR THAKUR) : The total investment of 
financial institukns, viz. IDBI, IFCI, lClCl 
and IRBI, in public sect01 companies during 
the last three years is as folbws: 

Year Amounts 
( . M a & )  (Rs. cmres) 

5964. SHRlMATl MALlNl BHAT- 
T A C H A R Y A : ~ U  the Minister of LAK 
---.*--~--r--- 

JUSTICE AND COMPANY AFFAIRS be 
pleased to etalo: 

(a) whetherthe Union Government have 
reviewed the matter of setting up family 
courts in Delhi; 

@) if so, the decision taken by the 
Government in this regard; and 

(c) the time by which the family courts 
will be set up in Delhi? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRY OF LAW, JUSTICE AND COM- 
PANY AFFAIRS (SHRI RANGAMAN 
KUMARAMANGMAM) : (a) to (c). Dehi 

resutt of protest by the Advacates of Delhi. 
According to them, no time limit for setting up 
of Family Courts in Delhi has been fixed. The 
Delhi Administration, to propose to establish 
10 Family Courts as soon as it may be 
practicable on finding sultable aocomrnoda- 
tlon and suitable persons for manning the 
Family Courts. % t 

.-r 

$4, &LC- .-- ,. '. PIT 
Manufacture of Colour T.V. Tuba  by 

BEL 

5965. SHRI C.P. MUNDALA GIRI- 
YAPPA: ~ i l l ~ e ' t % ~ l r r ~ % ~ c ~ ~ &  

(a) whether there is any proposal to 
manufacture cobur T.V. tubes at Bharat 
Electronics Limited (BEL), Bangalore; 

@) if so, the time by which the produc- 
tion is likely to start; and 

(c) if not, the reasons therefor? 

THE MINISTER OF DEFENCE (SHRI 
SHARAD PAWAR): (a). No, Sir. 

(b) Does not arise. 

(c) The installed and sanctioned c a p -  
lty for production of colaur T.V. picture tubes 
in the country is adequate to meet the do- 
mestic demand and hence there is no re- 
quirement for a Defence PSU to invegt in thls 
area. 

Fundr from Ald lndh Conaortlum 
.. ? - 

5966. SHRI K. THULASTAl. W 
DAYAR: m-th. W m i a t s r - d - F l ~ ~ ~ ~ E  k --- 
pleasedtortk: 

(a) tho pmja$a tdun up with the fun& 
from the Aid India Conrortium at pnunt; 



@) whetherthere is any proposatto take 
up more non-project aids for reforms in a 
rpeedy way; 

(c) the total aid received by lndia during 
the last three years from the Consortium and 
the major projects for which the funds were 
utibed; 

(d) whether more aid is proposed to be 
sought from the consortium; and 

(e) If so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FINANCE (SHRI RAMESH- 
WAR THAKUR) : (a) Funds pledged at the 
Aid lndia consorticm are being utilised for a 
number of development projects In various 
sectors of the economy such as Agriculture, 
Energy, Fertilizer, Industry, Infrastructure, 
Irrigetion, Urban Development and Social 
Sectors. Projects-wise details are contained 
in the Brochure on External Assistance 
published by the Ministry of Finance. Acopy 
of Brochure for 1989-90 has been placed in 
the Library of the House. 

(b) Aid negotiations are a cont~nuous 
process. Relative importance of Both the 
project as well as non-projed aid is kept in 
view depending on the investment require- 
ments of the economy and Balance of Pay- 
ment support necessary to meet the situ- 
ation. 

(c) The total aid received by lndiaduring 
1986-89, 1989-90 and 1990-91 from the 
Consortium has been Rs. 4946 crores, As. 
5447 crores, and Rs. 6287 crores respec- 
tively. The major projects financed by this 
assistance are in Agriculture, Energy, Indus- 
try. Fertilizer. Infrastructure, Irrigation, Ur- 

. ban Development and Social sectors. 

(d) and (e). Government of lndia will 
make a strong case for increased level of aid 
pledges from the donors at the lndia Consor- 

tium Meeting scheduled for 19th 8 20th 
September, 1991. 

[Translation] -I: 
Exports by State Tradlnq Corpora= _ _  -."I. ". * 
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5967. SHRI SIMON MA&?&Qwllthm 

Minister of COMMERCE be pleased tostate: 

(a) whether the exports made by the 
State .Trading Corporation during 1990-91 
are much less as compared to 1989-90; 

(b) if so, the reasons therefor; and 

(c) the action taken to increase the 
exports by the State Trading Corporation 
during the current financial year? 

THE MINISTER OF STATE OF THE 
MINISTRY. OF COMMERCE (SHRI P. 
CHIDAMBARAM) : (a). Yes, Sir. 

(b) Major reasons for lower exports by 
STC during 1990-91 are:- 

-Decision of Gulf Cooperation Council 
(GCC) to buy rice directly from Indian 
traders rather than through STC; 

-Discontinuance of purchase of foot- 
wear components by certain major 
buyers in erstwhile GDR; 

-Lower exports of castor oil to RPA 
because of exports directly from Kandla 
Free Trade Zone; 

-Temporary freezing of counter trade 
arrangements against a defence con- 
tract; 

-Adverse impact of the Gulf crisis on 
the export of a number of items; 

--Lower exports to USSR becruw of 




